
Filing No.8098 

Sanjay Mahto  Vs  State of Jharkhand 

Name of Advocate:-Mohit Prakash 

DEFECTS:- 

9(i)Yr. Of case may be corrected at pg.1 

(ii)T/c of pg.7,8,13 and15 may be given with certified to be true. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


